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REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON PETROLEUM
AND NATURAL GAS

3t TRV ATl GARAT (TR : FRIGd, H UgIfera 3R Widfiae 19 #31ed
B SIS AN (2018-19)" W UgIferad iR widfae I et |fAfa (2017-18) &
de9d gfided (desdl did 9T H Sidfde BRI IR WREHR §RI I T5 HRATS
& Hey ¥ yediad giaded Bl U gia (RSl don 2=l #) 9wl 9ed W @l g

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON PETROLEUM
AND NATURAL GAS
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(1) Statement showing final action taken by the Government on the recommendations
contained in Chapters I and V of the Twenty-first Report (Sixteenth Lok
Sabha) of the Committee on Petroleum and Natural Gas (2017-18) on action
taken by the Government on the recommendations contained in the Eighteenth
Report (Sixteenth Lok Sabha) of the Committee on 'Demands for Grants
(2017-18)" of the Ministry of Petroleum and Natural Gas; and

(i1) Statement showing final action taken by the Government on the recommendations
contained in Chapters I and V of the Twenty-second Report (Sixteenth Lok
Sabha) of the Committee on Petroleum and Natural Gas (2017-18) on action
taken by the Government on the recommendations contained in the Twentieth
Report (Sixteenth Lok Sabha) of the Committee on the subject 'Centre for
High Technology'.

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON SOCIAL JUSTICE
AND EMPOWERMENT

DR. NARENDRA JADHAV (Nominated): Sir, I lay on the Table, a copy each (in
English and Hindi) of the following Reports of the Department-related Parliamentary

Standing Committee on Social Justice and Empowerment (2017-18):—
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(@)

(i)

(iii)

(iv)

™)

(vi)

(vii)

Fifty-fourth Report on 'ITmpact Analysis of the Micro-Credit Finance Schemes
of the National Scheduled Castes Finance and Development Corporation
(NSFDC)' of the Ministry of Social Justice and Empowerment (Department

of Social Justice and Empowerment);

Fifty-fifth Report on Action Taken on Forty-eighth Report on 'Implementation
of Scheme of Assistance to Disabled Persons for Purchase/Fitting of Aids/
Appliances (ADIP)' of the Ministry of Social Justice and Empowerment

(Department of Empowerment of PwDs);

Fifty-sixth Report on Action Taken on Forty-ninth Report on 'Educational
Schemes for Tribals' of the Ministry of Tribal Affairs;

Fifty-seventh Report on Action Taken on Fiftieth Report on 'Demands
for Grants (2018-19)" of the Ministry of Social Justice and Empowerment

(Department of Social Justice and Empowerment);

Fifty-eighth Report on Action Taken on Fifty-first Report on 'Demands
for Grants (2018-19)" of the Ministry of Social Justice and Empowerment

(Department of Empowerment of PwDs);

Fifty-ninth Report on Action Taken on Fifty-second Report on 'Demands
for Grants (2018-19)" of the Ministry of Tribal Affairs;

Sixtieth Report on Action Taken on Fifty-third Report on 'Demands for
Grants (2018-19)" of the Ministry of Minority Affairs;

(viii) Sixty-first Report on 'Review of the functioning of Artificial Limbs

(ix)

Manufacturing Corporation of India (ALIMCO)' of the Ministry of Social

Justice and Empowerment (Department of Empowerment of PwDs); and

Sixty-second Report on 'Implementation of Scheme of Multi-sectoral
Development Programme/Pradhan Mantri Jan Vikas Karyakram' of the
Ministry of Minority Affairs.

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY

STANDING COMMITTEE ON WATER RESOURCES

SHRI HARSHVARDHAN SINGH DUNGARPUR (Rajasthan): Sir, I lay on the
Table, a copy each (in English and Hindi) of the Department-related Parliamentary

Standing Committee on Water Resources (2017-18):—



